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1 2 3 4 5
3. Dabhol Maharashtra 715 Enron
4, Baspa HEP ‘Himachal Pradesh 300 JP Industries
5. Hazira Guijarat 515 Essar
6. Paguthan Gujarat 655 Torrent
7. Maheshwar HEP Madhya Pradesh 400 S.Kumars
8. Tawa HEP Madhya Pradesh 12 HEG
9. Jojobera Bihar 200 Jamshedpur Power Co.
10. Gipcl Baroda Gujarat 160 GIPCL
11. Shivpur HEPT Karnataka 18 Bhoruka Power Co.
12. Maniyar HEP Kerala 12 Carborundum Universal
13. Adamtilla Assam 9 DLF
14. Bansakandi Assam 15.5 DLF

Petroleum Production

2292. SHRI MANIKRAO HODLYA GAVIT : Will the
PRIME MINISTER be pleased to state :

(a) the present actual production of petroleum at
the various refineries annually in the country;

(b) the estimated requirement in respect of this item
in the country per year; and

(c) the percentage of refining capacity presently
being utilised and the steps are being taken to ensure
optimum utilisation of capacity?

THE MINISTER OF STATE IN THE MINISTRY OF
PETROLEUM AND NATURAL GAS (SHRI T.R. BAALU):
(a) to (c). The details of production of petroleum products
of all the refineries, capacity utilisation and demand of
petroleum products during 1994-95 and 1995-96 are
given below :

(Quantity in (MMT)

1994-95 1995-96

(Provisional)
Actual Crude thruput 56.53 58.58
Capacity utilisation 105.9% 103.9%
Demand of Petroleum products  65.49 72.54

Power Shortage in Kerala

2293. SHRI KODIKUNNIL SURESH :
SHRI M.P. VEERENDRA KUMAR :

Will the PRIME MINISTER be pleased to state :

(a) the total consumption and annual power
generating capacity of the Kerala State;

(b) total extra requirements of power needed by the
State;

(c) whether there is any proposal to set up some
new power projects in the State; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
POWER AND MINISTER OF STATE IN THE MINISTRY
OF NON-CONVENTIONAL ENERGY SOURCES (DR. S.
VENUGOPALACHARI) : (a) and (b). As on 31.3.1996,
Kerala had a installed generating capacity of 1491.50
MW. During the year 1995.96, the State's net requirement
of energy was 10835 million units out of which only
9288 million units cduld be met form its own sources as
well as from its sgare from the Central Sector. Thus the
State required 1547 million of extra energy.

(c) and (d). It is proposed to add the following
capacity in Kerala during 1996-97 :

Project Capacity (MW)
Lower Periyar (Hydro) 60x3 = 180
Brahmapuram DGPS (Th) 5x20 = 100

Employment Assurance Scheme

2294. SHRI SUDHIR GIRI :
SHRI BACHI SINGH RAWAT ‘BACHDA’ :

Will the Minister of RURAL AREAS AND
EMPLOYMENT be pleased to state :

(a) the details of allocation, expenditure and
beneficiaries of Employment Assurance Scheme during
1995-96 State-wise;

(b) the agencies entrusted to register the names of
the potential beneficiaries; and

(c) the number of unemployed in Uttar Pradesh,
District-wise?
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THE MINISTER OF STATE IN THE MINISTRY OF
RURAL AREAS AND EMPLOYMENT (SHRI
CHANDRADEO PRASAD VARMA) : (a) The details of
Central and State releases and expenditure may please
be seen in the Statement - | attached. There is no fixed
allocation under Employment Assurance Scheme (EAS)
as this is a demand driven scheme. The details of
beneficiaries of the scheme is not maintained. However,
State-wise mandays generated under the scheme may
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(b) The potential beneficiaries are required to get
themselves registered with the local Panchayats for
seeking employment.

(c) A Statement showing the number of job seekers,
all of whom are not necessarily unemployed. on the
live register of Employment Exchanges in Uttar Pradesh
at the end of 1993, 1994, 1995 and 1996, may please
be seen in the Statement - Il attached. District-wise

please be seen in the Statement - |l attached.

information is not maintained.

STATEMENT-I

Financial Performance under Employment Assurance Scheme (EAS) during

1995-96

(Provisional)

(Rs. in lakhs) (As on 09-07-96)
S.No. Name of the Unspent Centre State Total Total Expenditure  %Age
States/UTs funds Release  Matching (C+S) Available Exp. to
as on share funds Total
1-4-95 Avail.

1 2 3 4 5 6 7 8 9
1. Andhra Pradesh 1134.30 14550.00 3637.50 18187.50 19321.80 12249.54 63.40
2. Arunachal Pradesh 501.02 1859.00 466.75 2323.75 2824.77 1956.55 69.26
3. Assam 3299.10 8020.00 2005.00 10025.00 13324.10 9822.98 73.72
4. Bihar 7627.10 16230.00 4057.50- 20287.50 27914.60 12901.12 46.22
5. Gujarat 3125.07 6970.00 1742.50 8712.50 11837.57 5751.65 48.59
7. Haryana 1354.62 3320.00 830.00 4150.00 5504.62 3814.72 69.30
6. Himachal Pradesh 551.26 450.00 112.50 562.50 1113.76 455.55 40.90
7. Jand K 2258.95 6740.00 1685.00 8425.00 10683.95 6715.49 62.86
8. Karnataka 3009.86 10970.00 2742.50 13712.50 16722.36 12144.91 72.63
9. Kerala 352.42 1850.00 462.50 2312.50 2664.92 2241.90 84.13
10. Madhya Pradesh 4826.25 22940.00 5735.00 28675.00 33501.25 22951.66 68.51
11. Maharashtra 4286.64 11460.00 2865.00 1432500 18611.64 10295.49 55.32
12. Manipur 618.09 900.00 225.00 1125.00 1743.09 1337.11 76.71
13. Meghalaya 934.12 250.00 62.50 312.50 1246.62 499.80 40.09
14. Mizoram 72.66 1200.00 300.00 1500.00 1572.66 2023.87 128.69
15. Nagaland 349.98 2080.00 520.00 2600.00 2949.98 1470.39 49.84
16. Orissa 2253:71 11460.00 2865.00 14325.00 16578.71 13133.80 79.22
17. Rajasthan 5146.69 14030.00 3507.50 17537.50 22684.19 14770.06 65.11
18. Sikkim 81.69 330.00 82.50 412.50 494 .19 778.31 157.49
19. Tamil Nadu 1517.43 8410.00 2102.50 10512.50 12029.93 7581.23 63.02
20. Tripura 0.00 1560.00 390.00 1950.00 1950.00 1321.03 67.75
21. Uttar Pradesh 7689.35 15560.00 3890.00 19450.00 27139.35 16731.98 61.65
22. West Bengal 2849.53 9240.00 2310.00 11550.00 14399.53 9929.64 68.96
23. A and N lIslands 5.48 40.00 0.00 40.00 45.48 1028 22.60
24. D and N Haveli 20.33 30.00 0.00 30.00 50.33 20.17 40.08
25. Daman and Diu 1.54 20.00 0.00 20.00 21.54 13.05 60.58
26. Lakshadweep 114.06 100.00 0.00 100.00 214.06 44.33 20.71
All - India 53981.25 170569.00 42594.75 213163.75 267145.00 170966.61 64.00
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STATEMENT-II

Physical Performance under Employment Assurance Scheme (EAS) during 1995-96

(Provisional)

(Lakh Mandays)

(As on 09-07-96)

S. Name of the Mandays Generated No. of works
No. States/UTs SC ST Others Total Women Landless Completed in
Progress-
1. Andhra Pradesh 89.52 55.37 107.53  252.41 97.84 NR 1822 8614
2. Arunachal Pradesh 0.00 50.67 0.00 50.67 15.89 0.00 1329 940
3. Assam 32.64 61.08 88.13 181.85 17.69 90.34 2455 2584
4. Bihar 79.10 86.38 88.96 254.44 153.36 157.16 7451 8558
6. Gujarat 14,22 41.33 36.90 92.45 25.75 35.40 3146 3853
7. Haryana 35.81 0.00 16.30 52.11 12.15 49.30 7779 841
8. Himachal Pradesh 2.37 2.95 1.54 6.86 0.90 0.00 471 754
9. J and K NR NR NR 129.96 NR NR 7405 4865
10. Karnataka 69.56 26.26 172.92 268.74 70.38 109.82 17586 6901
11. Kerala 8.79 4.50 19.18 32.47 11.14 2.14 1171 987
12. Madhya Pradesh 86.03 187.39 114.60  388.02 151.89 127.08 8230 11054
13. Maharashtra 74.31 73.65 145.27 293.23 93.38 109.89 13475 12777
14. Manipur 0.00 31.21 0.00 31.21 NR NR 495 874
15. Meghalaya 0.02 8.27 0.01 8.30 0.78 1.59 1140 182
16. Mizoram 0.00 40.91 0.00 40.91 13.75 0.00 NR NR
17. Nagaland 0.00 34.46 0.00 34.46 11.11 0.00 236 221
18. Orissa 74.11 157.45 79.50 311.06 97.72 70.31 13067 11439
20. Rajasthan 95.44 70.00 122.58 288.02 116.08 51.70 5237 7659
21. Sikkim 1.75 4.87 9.39 16.01 3.51 0.00 1057 18
22. Tamil Nadu 95.08 21.49 94.78 211.35 72.92 176.30 20115 4759
23. Tripura 4.84 13.95 9.24 28.03 9.33 13.17 1736 1658
24. Uttar Pradesh 151.91 5.30 161.02  318.23 73.43 68.90 7485 13854
25. West Bengal 52.04 29.03 62.01 143.08 41.54 88.01 1546 3673
26. A and N Islands 0.00 0.09 0.02 0.11 0.01 0.01 0 1
27. D and N Haveli 0.00 0.23 0.00 0.23 0.16 0.00 5 10
28. Daman and Diu 0.00 0.01 0.35 0.36 0.01 0.00 6 2
29. Lakshadweep 0.00 1.02 0.00 1.02 0.26 0.00 993 726
All-India 967.54 1007.87 1330.23 3435.59 1090.98 1151.12 125438 107804
NR - Not Reported.
STATEMENT-IIl Note : Job-seekers registered with the Employment

Numer of Job-seekers on the live Register of
Employment Exchange in Uttar Pradesh

(In thousands)

Year Number on Live
(at the end of) Register
1993 2379.6
1994 2356.6
1995 25145
1996 2496.0

(31st March)

Exchanges are not necessarily unemployed.

Development of NCR

2295. SHRI! PINAKI MISRA : Will the Minister of
PLANNING AND PROGRAMME IMPLEMENTATION be
pleased to state :

(a) whether the sub-group on National Capital
Region (NCR) has submitted its report for developing
the NCR during 1995-2005;

(b) if so, the details of the projects included and the
estimated expenditure thereon; and



